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Sl No. Case No. Date of Registration Cause Title Advocate
1 FAT/125/2021 14-06-2021 NARAYAN PRASAD KEDIA AND ANR  VS  BEML ADITYA GARODIA
2 CRA/210/2021 14-06-2021 TAMAL BARIK  VS  STATE OF WEST BENGAL AND ANR Malay Bhattacharyya
3 MAT/573/2021 14-06-2021 MADHUMITA ROY  VS  TANUSHREE MONDAL SAILEN NASKAR
4 CO/1190/2021 14-06-2021 SUDIPTA CHAKRABORTY  VS  SUTAPA CHAKRABORTY SUNNY NANDY
5 CRR/1355/2021 14-06-2021 SITARAM ROY ALIAS DOLU  VS  STATE OF WEST BENGAL SUSMITA SAHA DUTTA
6 CRM/4061/2021 14-06-2021 RINA REJ AND ANR  VS  STATE OF WEST BENGAL DHANANJAY BANERJEE
7 CRM/4062/2021 14-06-2021 PRASENJIT GHOSH  VS  STATE OF WEST BENGAL Jeenia Rudra
8 CRM/4063/2021 14-06-2021 SAHABUDDIN MONDAL @SABU  VS  STATE OF WEST BENGAL ANGSHUMAN CHAKRABORTY
9 CRM/4064/2021 14-06-2021 SAHID MONDAL  VS  STATE OF WEST BENGAL Angshuman Chakrabarty
10 CRM/4065/2021 14-06-2021 TAPASI MONDAL  VS  STATE OF WEST BENGAL SANANDA BHATTACHARYA
11 CRM/4066/2021 14-06-2021 JOYNAL ABEDIN MONDAL  VS  STATE OF WEST BENGAL Angshuman Chakrabarty
12 CRM/4067/2021 14-06-2021 SAHARUK @SAHARUP GAZI  VS  STATE OF WEST BENGAL Angshuman Chakrabarty
13 CRM/4068/2021 14-06-2021 SANJAY DAS  VS  STATE OF WEST BENGAL Angshuman Chakrabarty
14 CRM/4069/2021 14-06-2021 SHANKAR BAIDYA  VS  STATE OF WEST BENGAL Angshuman Chakrabarty
15 CRM/4070/2021 14-06-2021 MD IRFAN  VS  STATE OF WEST BENGAL SK ISAQUE
16 CRM/4071/2021 14-06-2021 MANJUR ALI GAZI  VS  STATE OF WEST BENGAL SHEKHAR BARMAN
17 CRM/4072/2021 14-06-2021 SUSHABHAN SHIKDAR@SOVON@SOVAN AND ANR  VS  STATE OF WEST BENGAL SHEKHAR BARMAN
18 CRM/4073/2021 14-06-2021 TILAK GHOSAL @ GHOSHAL  VS  STATE OF WEST BENGAL PRADIP PAUL
19 CRM/4074/2021 14-06-2021 BIPLAB DAS AND ORS  VS  STATE OF WEST BENGAL MARIA RAHAMAN
20 CRM/4075/2021 14-06-2021 SAGAR KUMAR SINGH  VS  STATE OF WEST BENGAL SUDIP GHOSH CHOWDHURY
21 CRM/4076/2021 14-06-2021 RAJ KUMAR CHOWDHURY @ CHIKUA  VS  STATE OF WEST BENGAL SUDIP GHOSH CHOWDHURY
22 CRM/4077/2021 14-06-2021 RAHUL RAM  VS  STATE OF WEST BENGAL SUDIP GHOSH CHOWDHURY
23 CRM/4078/2021 14-06-2021 UTTAM MONDAL  VS  STATE OF WEST BENGAL BIBHASADITYA CHAKRABORTY
24 CRM/4079/2021 14-06-2021 MANTAJ SK@MAMTAJ SK  VS  STATE OF WEST BENGAL DIPYAN KUNDU
25 CRM/4080/2021 14-06-2021 ANARUL SEIKHA  VS  STATE OF WEST BENGAL JISAN IQUBAL HOSSAIN
26 CRM/4081/2021 14-06-2021 MONIRUL MONDAL  VS  STATE OF WEST BENGAL JISAN IQUBAL HOSSAIN
27 CRM/4082/2021 14-06-2021 RAVIDEEP SINGH WALIA  VS  STATE OF WEST BENGAL SAGAR KUMAR MISHRA
28 CRM/4083/2021 14-06-2021 MOJIBAR SK@MUJIBAR SK  VS  STATE OF WEST BENGAL SOMNATH ADHIKARY
29 WPA/10646/2021 14-06-2021 M/S M K BASU AND ORS  VS  UNION OF INDIA AND ORS. Kunal Ganguly
30 WPA/10647/2021 14-06-2021 DWADASPALLY YUBA  SANGHA REPD BY SECRETARY AND ANOTHER  VS  STATE OF WEST BENGAL AND ORS. TAPASH  KUMAR  MONDAL
31 WPA/10648/2021 14-06-2021 NASIRUDDIN SHAH AND ORS  VS  STATE OF WEST BENGAL AND ORS. RIMPY MUKHERJEE
32 WPA/10649/2021 14-06-2021 MRS HU MIAO AND ANR  VS  UNION OF INDIA AND ORS. BHASKAR SENGUPTA
33 WPA/10650/2021 14-06-2021 TIRTHANKAR GHOSH  VS  STATE OF WEST BENGAL AND ORS. A K JHA
34 WPA/10651/2021 14-06-2021 KANAI LAL DHARA@KANAI DHARA AN DNAR  VS  STATE OF WEST BENGAL AND ORS. SK TOSLIM ALI
35 WPA/10652/2021 14-06-2021 NILUFA BEGAM  VS  STATE OF WEST BENGAL AND ORS. SIFA SULTANA
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